
1 LD-VC-BA-37-2020

IN THE HIGH COURT OF BOMBAY AT GOA

LD-VC-BA-37-2020

Nagaraj Chitragar @ Jaison ... Applicant      

    Versus

The State of  Goa ... Respondent

Shri Rohan Desai, Advocate for the Applicant.

Coram:- DAMA SESHADRI NAIDU, J.

Date:- 7th September 2020

P.C. :

It  is  reported that Shri  S.R.  Rivankar,  the learned Special  Public

Prosecutor, has tendered his resignation.  Therefore, this matter is yet to

be assigned to a Public Prosecutor.

2.  Post the matter on 14.09.2020.

DAMA SESHADRI NAIDU, J.
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